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New Delhi, the 10th Novemnber, 2010

$.0. 2778(E).—In exercise of the powers conferred
by sub-section 15 of the Prevention of Cruelty to Animals
Act, 1960 (59 of 1960), the Central Government hereby
makes the following further amendment in the notification
of the Government of India in the Ministry of Environment
and Forests Number S.0. 1817(E) dated 19th October, 2006
with effect from the date of publication of this notification
in the Official Gazette, namely .—

2. In the said notification, the para No. 4 shall be
replaced as under :—

“The term of the Committee shall, unless sooner
dissolved, be up to 18-10-2011.”

[F. No.25/34/2010-AWD)
ANJANI KUMAR, Director (Animal Welfare)

Note :— The notification constituting the Committee for
the purpose of Control and Supervision of
Experimentation on Animal (CPCSEA) was
published in the Gazette of India vide number
S.0. 32(E) dated 10-1-2003 which was
subsequently amended number $.0. 59%(E) dated
26-5-2003;8.0.955(E) dated 21-8-2003; 8.0.69(E)
dated 15-1-2004; 8.0. 85 (E) dated 25-1-2003; 5.0.
1817 (E) dated 19-10-2006; 5.0. 1328 (E} dated
7-6-2010.
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